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IN THE CENTRAL ADMINISTRATIVE 

/ 	 ct— 
I 

K 4 HYDERABAD BENCH : AT HYD I, ç 
BA 1269/93. 	 2. 

TRIBUNAL 

ABAD 

K.Apurvachandra Reddy 

Vs. 

1, Station Director, 
All India Radio, Hyderabad, 

2. The Director General (Staff Welfar ), 
Akashwani Ohawan, Parliament Stree , 
New Delhi, 

(R-2 is impleaded vide order of th 
Tribunal dt.16-12-93) 

n------a--a. 

t 

Counsel for the Applicant 	: 	Shri 
(part 

Counsel for the Respondents : 	Shri 

.Apurvachandra Reddy 
- in—person) 

.R.Devraj, Sr.CGSC 

CDRAII: 

.. . .2. 



 

4A. 1269193 

ORDER 

T As per Hon'bJ.e Shrj T.Chan 

±1 

Ot. of Oecjsjo 	10.1.94 

ekhara Reddy, Member (Judi.) 

This is an applicat on Piled under Section 19 

of the Administrative Tribuna s Act, to give a direction 

to the respondents to arrange for payment of admissible 

TA against the final claim sub itted by the applicant. 

2. 	The grievance of the applicant is that he had 

not been paid TA for the exami ation which he appeared 

on 1.11.92 at Guindy Enginesri g College, Madras for the 

post of Engineering Assistant. The applicant at present 

is irking as Senior Technicia • The post of Engineering 

Assistant is a promotional post from the post of 

Senior Technician. It is for t e limited Departmental 

Competitive Examination for the said post of Engineering 

Assistant that the applicant he appeared for the 

examination held on 1.11.92 at uindy Engineering College, 

Madrass tãY3ppearfor tha said examination; ;.thespsljcafft 

had to perform journey from Hyd rabad to Madras. It is the 

grieuanca of the applicant that the Travelling Allowance 

for performing the said journey 	appear for the said 

examination, had been denied to he applicant wrongfully by 

the respondents and so the prese t OR is tiled by the 

applicant for the relief as alre dy indicated above. 

3. 	The applicant is pro 	t in person. We have heard 

the party-in-person and Mr.NR. 	varaj standing counsel for 

7-rfl 	 . .3 
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To 
The Station' Director, All India Radio, Hyderabad.. 

The Director General (Staff Welfare) 
Akashwani Shawan, Parliament Strefl, 
New Ilhi. , 
One áopy to Mr.K.Apur&a Chandra iddy, Party-in-person, 
166/A, Ravindranagar, Habsiguda, Hyderabad.. 
One copy to Mr.N.R.Devraj. Sr.CXSC.CAT.Hyd, 
One copy to Library, CAT.Hyd. 	 - 

One spare 'copy. 

pvm 
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respondents. During the cour 	of the hearing 

Mr. NR. Devaraj 
+ 

standing couns 1 tar the 
C 

respondents : 	OL..3.. - 

riled a memorandum àt2912?9 'thà€Iiidben issued 

by the Station Direâtor, 	All I die Radio, Hyderabad, 

i.: --  
which reads 83 

L 
under:— 

-- 	- 	!. 	• . 	••.ç) - 

The Director Ce - oral, 
?
All India Radio, 

has kindly informed that a decision has been 

taken to allow TA to candidates app'aing in 

the limited Departmertal Competitive Examinations 

for the poát of Engirearing Assistant. Hence 

the TA claim of Shri 

has been pinalished 

K. Apoarvachandra R 

required to c ollect 

4. 	So it is quite evi 

tiled before this Tribunal, 

Apoorvachandra Reddy 

dingly. Shri 

, Senior Technician is 

TA amount of Re. 616/—. 

from the said memorandum 

the applicant had to 

collect TA for which he is entiltied. Nothing survives 

for adjudication in view of the said memorandum and this 

OA becomes infructuous and hencle this OR is dismissed as 

infructuous with no order as to costs. 

C 

([F.CHRNDRASEKHARA R oov) 
MEMBER (Juol.) 

The 10th 
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IwAeYPL,D BY 	 CO?IPARED 

CHECKEL BY 	 APPROVED BY 

IN THE CETPAL AEI-,a,-TISTR'A* TIVL TRIBUNAL 
HERAsAD BELJCH -, HYDE RADAD 

THE HON'flLE MR.JtjsTICE V,NEELADRI RAO 
VICE-CHAIPJPJT 

THE HOIV BEEMRA/.GORTHI :flEH3ER(A) 

AND 

THE HON' BEE MR.T.CkIáNDR3gjjfl REQDT 
MEMBER(J) 

THE HON' BEE frANGARAJAN SMEMBER(A) 

Dated; ,O- 

ORDE1UmNENT 

N .A/R //C A NO 

in 
O.A.No. 

T,A.No. 	 ( tq.p. 

Admittp'd and Interim directions 
issued 

Allowe 

Dispose of with directjors. 

E:U inred. 

issedas frithdrawn. 
Dismissed fo/ default.  
Reiected/0r/5efed 	 LY 

No order as to costs. 
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